IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF

SEPTEMBER-2021

PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE DB SB TOTAL | L.B. DB SB TOT AL BALANCE
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 9791 0 127 127 0 0 13 13 9905
CIVIL SECOND APPEAL 3006 0 15 15 0 0 6 6 3015
EX. FIRST APPEAL 49 0 0 0 0 0 0 0 49
EX. SECOND APPEAL 9 0 0 0 0 0 0 0 9
CIVIL MISC. APPEAL 28947 16 49 65 0 4 241 245 28767
CIVIL REVISION 600 0 11 11 0 0 14 14 597
CIVIL REVIEW 499 2 31 33 0 11 3 14 518
CUSTA (CUSTOM APPEAL) 13 0 0 0 0 0 0 0 13
INCOME TAX REF. 3 0 0 0 0 0 0 0 3
OTHER TAX REF. 2 0 0 0 0 0 0 0 2
TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0
I. T. APPEAL 403 2 0 2 0 0 0 0 405
W.T. A 8 0 0 0 0 0 0 0 8
SALES TAX REVISIONS 824 0 6 6 0 0 7 7 823
TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 20 0 0 0 0 0 0 0 20
COMPANY APPEAL 1 0 0 0 0 0 0 0 1
COMPANY APPLS. 23 0 4 4 0 0 4 4 23
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10
ELECTION PETITION 2 0 0 0 0 0 0 0 2
SPECIAL APPEAL ( CIVIL) 11 0 0 0 0 2 0 2 9
SPECIAL APPEAL ( WRIT) 2075 68 0 68 0 53 0 53 2090
CIVIL CONTEMPT 3876 15 151 166 0 7 33 40 4002
CIVIL WRIT 64255 89 1737 | 1826 0 73 2373 2446 63635
00s 1 0 0 0 0 0 0 0 1
CENTRAL EXCISE APPEAL 177 0 0 0 0 0 0 0 177
CROSS OBJECTION 1012 0 3 3 0 0 3 3 1012
CIVIL REFERENCE 1 0 0 0 0 0 0 0 1
TOTAL “A” 115619 192 2134 | 2326 0 150 2697 2847 115098

CRIMINAL SIDE
MURDER REFERENCE 2 0 0 0 0 0 0 0 2
CRIMINAL APPEAL 21107 22 170 192 0 11 85 96 21203
CRIMINAL REVISION 9150 0 167 167 0 1 64 65 9252
US 482 CR PC. 9495 0 | 959 | 959 | o | o | 569 | 569 | 9885
U/S 38 & 9 CR. P.C. 1743 0 | 1991 |1991] o | o | 1824 | 1824 | 1910
CR. CONT. PETITION 5 0 2 2 0 0 0 0 7
CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1
HABES CORPUS 98 45 0 45 0 45 0 45 98
CR.L TO A 962 2 35 37 0 2 6 8 991
CRLW 385 27 25 52 0 47 17 64 373
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 42949 96 3349 | 3445 0 106 2565 2671 43723

TOTAL A + B 158568 288 5483 | 5771 0 256 5262 5518 158821




SEPTEMBER—2021

MISC. CASES

CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION

CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL

APPEAL 530 32 87 119 0 31 83 114 535
REviston e 2048 0 93 | 93| 0 0 33 33 2108
MISC. PETITION 8952 0 850 | 850 | 0 0 | 462 | 462 9340
CRIVINAL TRANS PET. +CRLW 65 0 6 6 0 3 68
CRIVINAL CONT. PETITION 0 0 0 0 0 0 0 0
LEAVE TOAPPEAL 0 0 o o[ o | o | o 0 0
vl e ArmicaTion 230 10 | 38 |48 | 0 | 10 | 49 | 59 219
TOTAL -C 11825 42 1074 | 1116 0 41 630 671 12270
CRIMINAL TRANSFER PET. 53 0 3 3 0 0 0 0 56
STAY IN HABES CORPUS 0 0 0 0 0 0 0 0 0
TOTAL -D 53 0 3 3 0 0 0 0 56
TOTAL C+D 11878 42 1077 [ 1119 0 41 630 671 12326
TOTAL A+B+C+D 170446 330 6560 | 6890 0 297 | 5892 | 6189 171147
CIVIL INTERLOCUTORY CASES
STAY IN INCOME TAX APPEAL 17 0 0 0 0 0 0 0 17
STAY IN CENTRAL EXCISE APPEAL 9 0 0 0 0 0 0 0 9
STAY IN SALES TAX REV. 15 0 0 0 0 0 1 1 14
STAY IN CIVIL FIRST APPEAL 1520 0 127 127 0 0 20 20 1627
STAY IN CIVIL SECOND APPEAL 517 0 12 12 0 0 6 6 523
STAY IN CIVIL MISC. APPEAL 3930 12 18 30 0 12 39 51 3909
STAY IN CIVIL REVISION 180 0 11 11 0 0 7 7 184
STAY IN CIVIL REVIEW 4 0 0 0 0 0 0 0 4
STAY IN SPL. APPEAL (CIVIL) 0 0 0 0 0 0 0 0 0
STAY IN TRANS FER APPL. 153 0 21 21 0 0 7 7 167
STAY IN CMAP.. 10 0 2 2 0 0 0 0 12
STAY IN SPL. APPEAL (WRIT) 1353 68 0 68 0 53 0 53 1368
STAY IN WRIT PET. 36051 37 1652 | 1689 0 57 2044 | 2101 35639
TOTAL -E 43759 117 1843 | 1960 0 122 | 2124 | 2246 43473
CIVIL MISC. APLN. 1563 24 60 84 0 24 65 89 1558
CIVIL MISC. CASE 3267 23 14 37 0 25 31 56 3248
EXE. MISC. APLN. 0 0 0 0 0 0 0 0 0
CIVIL LEAVE TO APPEAL 45 0 1 1 0 0 1 1 45
CIVIL TRANSFER APPLICATION 163 0 21 21 0 0 7 7 177
TOTAL -F 5038 47 96 143 0 49 104 153 5028
TOTAL _E+F 48797 164 | 1939 [2103| 0 171 | 2228 | 2399 48501
TOTAL- MISC. (C+D+E+F) 60675 206 3016 | 3222 0 212 | 2858 | 3070 60827
TOTAL A+B+C+D+E+F 219243 494 8499 | 8993 0 468 | 8120 | 8588 219648
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